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X HATAT
(=feroT 9F 7ed X))
srfergEeT
fSemaT®, 18 S, 2026

X afefaaw, 1989 FY &=T 20 F Sastq LAAT

FT.3M. 3199(3).— STafeh, Fra T ALHIL o ¥ AT, 1989 (1989 1 24) (Fr& T 1= 'TH
AT FgT AT &) T &7 207 T ITLTT (1) o Tl ALY, A o6 TSI, FATATIT AHT-11, T 3,
3T-@vE (ji), faATe 30 AT, 2026 T THIIAT LT THIL & A HATAL (ITEIT I 77 IAS) i AF&e==T
HEIT FT.31. 1646(37), a7 30 |TH, 2026 FTT I ATTLAAT & UG ATGAT H [AHIGE Hl HGRTE
ST & F75YL ot &t ATqar o § &9 ¥ IRASET T97q MRAT-aogReng (AEThE) IAgaH<or
(240 FeEex)” F fATITe, AT, Yaed i TFTaT % YA & oIy Tioa F3 & oT9 arerT $i¥
=ToorT ¥ off)

S o, I ATALAAT HT G, I ATSHAT T &7 20% il STLTT (4) F ANT ST <HF
THTAT T AATq A A (AIBN), FEE THMER (A3T), 39 Fed aam=mr (Aeh), aFE aq=a

4447 GI/2026 (1)
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(wTEY), famT 23 o1 2026 vF weraes (Fa), arer d@eer (Ba), s aum=m (B4), fTmrs 23
T 2026 T THTFAT F3ham 72T =m

S =, werm arfereRrdy v smatrat s ge off, @er sferery grer s st i gears fr g
ST I ATATIH AT &7 2079 o SAHLT § AT TR T @7 T §1 ST AT AR 7 I aArert=a
T =T 20T AT ITATT (1) F SATALT |, AT ATE g TLHL Al |19 &T g

A, AT FEIT TR, AR IIAFET F RO 918 g a2 3w 36 sAfarfaay v amr 20 #i
STLTIT (1) BT Y& TRIT T TART F2d g0, T FTT Fdl g o, =60 doyr s ° fafafds qfe
TR YA & for srfenrgia R srowm)

o T T T ALY, I AT F aTeT 20% HT STLTIT (2) F AT § T AT FAT
o =9 ATIGAAT F TSI | THAT I T, THh AT AT ATLAT H (A (aE i, THeq IR0 § 6
BT, 0T &9 § g qvaw # [fgd gr s

TG

ZIETT & WeT ¥ o AT (G o TRATSHAT “TAT-Teg [eMTg (ATTHIC) FELhor (240 frearHiex)”

HRITAY TS & FraqX Foret Y TIqet g | Tfemrg T o St o forw sw== & |fga a7 3 dea G &1
wtere feaor.-

S %7 9 - I qTLHT- T TS HETUE
7112

a?. T AT Tffr & 7 A GERH @—:—;EW S &

. Gik:} (3.3 o) (B.3m/=THY)

(1) (2) (3) (4) (5) (6)

1 | FAMUS T, | THAATETH AHET FATK T 3aT 110 0.40 0.044

2 | FATIS Y. | ATBT ISEA 1@ T TAT 111/1 0.51 0.027

3 | Fams ¥. | FeAtaTs HaH TEET 119 0.40 0.030

4 | Fams . | fEeftT A Al 117 1.80 0.150

5 | FATUs ¥. | IATSIT AleF Higel 136 0.51 0.054

6 | FATIS L. | TATHT ATHIT HISTD 137/2/= 0.42 0.050

7 | FATIS X, | SR I AFAA F TAL 1471/ 0.70 0.020

8 | FATUS ¥, | THATETH AT FHATE 111/2 0.45 0.023
Total 0.398

(1) (2) (3) (4) (5) (6)

1| F@AT | HIT T iE A5 T ZAT 228 0.69 0.004

2 | F@AT | AT Eig TS T TAT 229 0.41 0.080
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3 | FPEL | FodAT AR AgTHL 230 0.84 0.120
4 | FBAT | FEOAT JARTE AR 231 0.51 0.080
5 | FoEy | EEr agrest Jgd 237 0.12 0.095
6 | Fosw | fASTET HETESH Higd 7 T 238 2.35 0.080
7 | F@ET | FEF AR HIEA 239 0.54 0.040
8 | FoAT | FHAAT HAT IqFT 240/2 0.77 0.046
9 | F@AT | AT HAT ITHT 240/1 0.77 0.200
Total 0.745

1 | FEETAF | =T G qea 105/1 0.62 0.004
2 | FEEATAF | TSAAT TogTaTd NS F TA<T 104 4.08 0.040
3 | FEAT FAF | FHHA FILAATT 77 4.82 0.018
4 | FEA =TF | FETH ILFeT AT 105/2 0.62 0.005
5 | FEET IF | AT LA AISA T TAT 105/3 3.06 0.037
Total 0.104

1 ARIST | Sferdl UGHTPR d 3R 124 1.46 0.080
2 ORIST | Fgdrers Saude T8 9 3R 113 0.70 0.115
3 ARIST | RIS YHG™ TSTH 9 3R 112 0.68 0.070
4 | HRIST | i feuc SRRISIOR 9 3R 99 1.33 0.044
5| HRISI | YoM 3% Hed, AR 125 0.04 0.025
6 | HRIS | Y&H I Hed, TR 08 0.05 0.025
Total 0.359

F AN 1 1.606 TRAT

[T, S /=S /sR-Fr e (Haus)/ 207 /5]
Hiad AR, H&T germah At (et

MINISTRY OF RAILWAYS
(South East Central Railway)
NOTIFICATION
Bilaspur, the 18th June, 2026
Notice under Section 20E of the Railway Act, 1989

S.0. 3199(E).— Whereas, by the notification of the Government of India in the Ministry of Railways (South
East Central Railway), No. S.0. 1646(E), dated 30 March, 2026 published in the Gazette of India,
Extraordinary, Part-II, Section 3, Sub-section (ii) dated 30" March, 2026, and issued under Sub-section (1) of
Section 20A of the Railways Act, 1989 (24 of 1989) (herein after referred as the said Act), the Central Government
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declared its intention to acquire the land in the schedule annexed to the said notification for the purpose of execution,
maintenance, management and operation of the Special Railway Project namely “Gondia — Balharshah (Chanda Fort)
Doubling (240 Km.)” of South East Central Railway in Mul Taluka of Chandrapur District, Maharashtra State.

And whereas, the substance of the said notification has been published in the daily local newspapers, namely,
Adi Manav (Marathi), Chandrapur Samachar (Marathi), Dainik Vidarbha Samachar (Marathi), Dainik Vananchal
(Marathi), dated 23 April 2026 and Mahavidarbha (Hindi), Khalsa Sandesh (Hindi), Chandrapur Samachar (Hindi),
dated 23 April 2026 under sub-section (4) of section 20A of the said Act;

And whereas, objections were received; Competent Authority has heard the objections and orders have been
passed in terms of section 20D of the said Act, And whereas, in pursuance of sub-section (1) of section 20E of the
said Act, the Copetent Authority has submitted its report to the Central Government.

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the land specified in
the Schedule annexed hereto shall be acquired for the aforesaid purpose.

And further, in the pursuance of sub-section (2) of section 20E of the said Act, the Central Government
hereby declares that on publication of the notification in the Official Gazette, the land specified in the Schedule
annexed hereto shall vest absolutely in the Central Government free from all encumbrances.

SCHEDULE

Brief description of the land, to be acquired, with or without structures for the Special Railway Project namely
“Gondia — Balharshah (Chanda Fort) Doubling (240 Km.)” in Mul Taluka of Chandrapur District,
Maharashtra State under South East Central Railway.

Name of District - Chandrapur Taluka - Mul State — Maharashtra
Sr. . Total Area as | Acquisition
No. Name of Village Name of land holder Survey No. per 7/12 .Area
(in Ha.) (in Ha.)
@ 2 (€) “ ®) (6)
1 Kantapeth R. Gamtidas Anandrao Kumbhare & others 110 0.40 0.044
2 Kantapeth R. Bala Gajanan Sakhre & others 111/1 0.51 0.027
3 Kantapeth R. Laxmibai Sitaram Gangareddiwar 119 0.40 0.030
4 Kantapeth R. Dilip Marothi Wadhai 117 1.80 0.150
5 Kantapeth R. Dewaji Bondku Mohurle 136 0.51 0.054
6 Kantapeth R. | Prabhakar Shamrao Mandale 137/2/= 0.42 0.050
7 Kantapeth R. | Akash Suresh Lonble & others 147/1/= 0.70 0.020
8 Kantapeth R. Gamtidas Anandrao Kumbhare 11172 0.45 0.023
Total 0.398
(D 2 (©)) “ ®) (6)
1 Kelzar Mangala Ravindra Borule & others 228 0.69 0.004
2 Kelzar Mangala Ravindra Borule & others 229 0.41 0.080
3 Kelzar Kalpana Devidas Nandurkar 230 0.84 0.120
4 Kelzar Kalpana Devidas Nandurkar 231 0.51 0.080
5 Kelzar Vithoba Maharuji Mohurle 237 0.12 0.095
6 Kelzar Vithoba Maharuji Mohurle & others 238 2.35 0.080
7 Kelzar Baburao Maharu Mohurle 239 0.54 0.040
8 Kelzar Sunita Santosh Deshkar 240/2 0.77 0.046
9 Kelzar Sunita Santosh Deshkar 240/1 0.77 0.200
Total 0.745
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1 Kosambi Chak | Chanda Sureshrao Sathawane 105/1 0.62 0.004
) Chak Kosambi Prajwalit Pralhadrao Khobragade & 104 408 0.040
others

3 Chak Kosambi | Kamal Kashinath 77 4.82 0.018
4 Chak Kosambi | Badiram Urkuda Shende 105/2 0.62 0.005
5 Chak Kosambi | Pawan Sureshrao Sathawane & others 105/3 3.06 0.037

Total 0.104
1 Maroda Lalita Padmakar & others 124 1.46 0.080
2 Maroda Nivruttabai Uttamchand Gedam & others 113 0.70 0.115
3 Maroda Yograj Premdas Gedam & others 112 0.68 0.070
4 Maroda Anita Dipak Bershettiwar & others 99 1.33 0.044
5 Maroda Bhudan Yagya Mandal, Nagpur 125 0.04 0.025
6 Maroda Bhudan Yagya Mandal, Nagpur 98 0.05 0.025

Total 0.359

Grand Total : 1.606 Hac.

[F. No. DCE/C/III/G/G-BPQ(CAF)/20E/5 ]
MUDIT BHATNAGAR, Chief Administrative Officer(Const.)
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